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MADHYA PRADESH BILL
No. 26 or 2011.

THE MADHYA PRADESH VISHWAVIDYALAYA (SANSHODHAN)
VIDHEYAK, 2011.

A Bill further to amend the Madhya Pradesh Vishwavidyalaya Adhiniyam, 1973

Be it enacted by the Madhya Pradesh Legislature in the Sixty-second year of the Republic
of India as follows:—

1. This Act may be called the Madhya Pradesh Vishwavidyalaya (Sanshodhan) Adhiniyam, Short title.
2011.

2. In Section 2 of the Madhya Pradesh Vishwavidyalaya Adhiniyam, 1973 (No. 22 of 1973) g‘“ﬁ“dlge“t of
(hereinafter referred to as the Principal Act,), in clause (ii), for the words “specified in the ection. 2.

Seconde Schedule’, the words “specified in Part 1 of the Second Schedule’ shall be
substituted.
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Substitution of 3. for the Second Schedule to the Principal Act, the following Schedule shall be
Second Schedule. ¢\ hotiryted, namely:—

“THE SECOND SCHEDULE
PART-1
[See section 2 (ii) and 4 (xvii) (i)]

S.No. Name of the University Headquarters Territorial Jurisdiction (area
comprised within the limits of
revenue district)

ey 2 (3 “4)

1. Vikram Ujjain Ujjain, Ratlam, Mandsaur,
Vishwavidyalaya, Ujjain Shajapur and Dewas.

2. Rani Durgawati Jabalpur Jabalpur, Mandla, Seoni,

; Vishwavidyalaya, ) Balaghat, Katni, Narsinghpur
Jabalpur. and Chhindwara.

3. Devi Ahilya Indore Indore, Jhabua, Dhar,
Vishwavidyalaya, Khargone (West Nimar),
Indore. Khandwa (East Nimar),

Alirajpur, Burhanpur and
Badwani.

4. Jiwaji Vishwavidyalaya, Gwalior Gwalior, Bhind, Morena,

Gwalior. Shivpuri, Guna, Datia, Sheopur

and Ashoknagar.

5. Awadesh Pratap Singh Rewa Rewa, Satna, Sidhi, Shahdol,

Vishwavidyalaya, Rewa Dindori, Anuppur, Umaria and
Singroli.

6. Barkatullah Bhopal Bhopal, Sehore, Raisen,
Vishwavidyalaya, Vidisha, Hoshangabad,
Bhopal. Rajgarh, Harda and Betul.”

PART-11

[See section 4(xvii) (ii)]

S.No. Name of the University Headquarters ~ Territorial Jurisdiction (area
comprised within the limits of
revenue district)

(1) 2 (3) “)
1. Maharaja Chhatrasal Chhatarpur Chhatarpur, Sagar, Tikamgarh,
Bundelkhand Vishwavidyalaya, Panna and Damoh.

Chhatarpur.
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STATEMENT OF OBJECTS AND REASONS

Dr. Hari Singh Gour Vishwavidyalaya, Sagar, having its territorial jurisdiction in the districts of Sagar, Tikamgarh,
Chhatarpur, Panna, Chhindwara and Damoh, was deemed to be established under section 2(ii) of the Madhya Pradesh
Vishwavidyalaya Adhiniyam, 1973, (No. 22 of 1973), On the enactment of the Central Universities Act, 2009
(No. 25 of 2009), Dr. Hari Singh Gour Vishwavidyalaya has been converted into a Central University. The State
Government has now decided to establish an University at Chhatarpur by the name of “Maharaja Chhatrasal Bundelkhand
University” which shall have the territorial jurisdiction over the Colleges owned and controlled by the State Government
in the district of Chhatarpur, Sagar, Tikamgarh, Panna and Damoh. Therefore, suitable amendments are proposed in
Section 2 and Second Schedule of the Madhya Pradesh Vishwavidyalaya Adhiniyam, 1973 (No. 22 of 1973).

2. Hence this Bill.

BHOPAL : LAXMIKANT SHARMA
DATED the 17™ July, 2011. ; Member=-5'n-charge‘
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